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when we talk abcut the chitdren, whether it is Musiim or downtrodden,
children are taken as a source of income. This may not be directly related
to hon. Minister's Ministry, but | would like to know if there is something
being done. Children are used to go out for earning. That is one aspect.
The other aspect is, in order o give opportunity to Muslim women or.
downtrodden, you do require teachers. Sir, | would like to know whether
there are any schemes to train the teachers, especially to teach this
class of our society.
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*424. [The questioners {Shri Kapil Sibal and Shri Ram Jethmalani)
were absent. For answers vide page 33-34 infra.]
National Programme for Education of Girls
*425. SHRIMATI SHABANA AZMI :t
DR. T. SUBBARAMI REDDY:

Will the Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state:

(a) whether Government have cleared the ambitious National
Programme for Education of Girls at the elementary level;

{(b) if so, the details of the programme;
(c) what is the total amount set for this purpose;
(d) by what time the programme is likely to be implemented; and

(e) the States where this programme is likely to be introduced?

t The question was actually asked on the floor of the House by Shrimau Shabana Azmi
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THE MINISTER OF STATE IN THE MINISTRY QF HUMAN
RESOURCE DEVELOPMENT (DR. SANJAY PASWAN): (a) to (e) A
Statement is faid on the Table of the House.

Statement

(a) to (e) The Government of India has approved a new programme
called ‘National Programme for Education of Girls at Elementary Level
(NPEGELY) as an amendment to the existing scheme of Sarva Shiksha
Abhiyan (SSA) for providing additional components for education of girls
at elementary level. The NPEGEL will form part of SSA and will be
impiemented under the umbrella of SSA but with a distinct identity.

The scheme would provide the following additional components under
SSA:— (i} to develop a school at cluster level, as a model girl-child friendly
school; (i) additionat incentives such as stationery, slates, work books,
uniforms and/or to meet any other locally felt need within the existing
ceiling of Rs. 150/-per child per annum; (iii) additional interventions like
awards to schoolsfteachers, student evaluation, remedial teaching, bridge
courses, alternative schools, learning through open schools, teacher
training and child care centres at the cluster laevel within a ceiling of Rs.
60,000/ per annum; (iv) mobitisation and community monitoring within a
ceiling of Rs. 95,000/- per cluster cver a five-year period (v) development
of materials; as well as (vi) planning, training and management support.

For implementation of the above programme an estimated expenditure
amounting to Rs. 1064.80 crores has been kept for the Tenth plan period.

The scheme is slated for implementation from 25th Septemeber, 2003.

The Scheme wiill be implemented in Educationally Backward Blocks
(EBBs) where the level of rural female literacy is less than the national
average and the gender gap is above the national average, in blocks of
districts which are not covered under EBBs but are having atleast 5%
SC/ST population and where SC/ST female literacy is below 10% and
also in select urban siums. Based on 1991 Census data, the scheme
would cover Andhra Pradesh, Arunachal Pradesh, Bihar, Jharkhand,
Gujarat, Haryana, Himachal Pradesh, Karnataka, Jammu and Kashmir,
Madhya Pradesh, Chhattisgarh, Maharashtra, Manipur, Meghalaya,
QOrissa, Punjab, Rajasthan, Tamil Nadu, Uttar Pradesh, Uttaranchal and
West Bengal. Once the data for 2001 Census become available, selection
of blocks will be medified according to the revised data.
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SHRIMATI SHABANA AZMI : Sir, the intention to implement the
National Programme for Education of Girls at Elementary level as a
separate and distinct girl component plan by making suitable amendments
to the existing scheme of Sarva Shiksha Abhiyan needs to be lauded
and | appreciate it. However, let us lock at the ground realities. There is
a shortage of 11 lakh primary school teachers in the country. The
conditions of the school buildings are dilapidated. Thousands of schools
do not have water and sanitation. Now under the Sarva Shiksha Abhiyan
any space will be fine, even an open park, as long as we do not have to
provide a vibrant, functioning Government school across the street, that
will give Shiksha, not merely Saksharta. This is virtually institutionalising
cheap, inferior stopgap arrangement. Creating such parallel systems
while the formal systems languish, will cause permanent irrepairable
damage. Eguitable quality education never reached the approximately,
100 million children currently out of schools, both boys and giris. Now,
even poor parents in rural areas want to send their children to schools.
But, when they see that the children are not learning anything, particuiarly,
girls, they pull them out of schools. | would like to give an example of a
village —-MIJWAN —in which | work in Azamgarh, where a woman came
up to me and said, 3% g W HY 9P 98 T =HA @ OF T, A awi
% %5 75 @ 78 wé &, N soe St @ aoeE wma w wE enw §, W
ot 7=l & fr an 9 TR R GG e et | 7 el I 313 Sl i SE9IeT St
TG 3 T S ¥ g9 A9 At o | o w38 e O« e sm
g wa H T L2 s @ ¥ gfan w@ & ) v w9E ¥ e W
7@ ware § A weht St ¥ g =l | By sacrificing quality education,
how do you expect to give rural children equality of opportunity? s+t at
#9 ot 78 ¥ 798 @ deR ¥ 72 ot e I simply is not good enough. It
is not as if there is a shortage of funds. The UN Conventicn of Dakar, on
the Fast Track on Education, has said, “Any country that gives us an
application with a clear, stipulated programme of action will get these
funds.” So, through you, | wish to ask the hon. Minister when the
Parliament unanimously agreed to spend an additional amount of
Rs. 9,800 crores per annum, why have you allocated only Rs. 1,200
~rores during the 2002-03 and Rs. 3,500 crores for the year 2003-047
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TE T Hi, AfFA 7® ag F =W ¥ g€ 9w favga G & ms o
HEAT ¥ i o A A A ST AR yvE TS St wm awE ™ E
= foar snfe 1) 38 3R o weEn 3 A weep ot faam s E
3R ot Iuite # e sl ot gmed o oot @ 17 SR Saw 9% s w
o 1 T fomem ore w99 steetifen R €, wats e
It W e T & of 9 et oted TR @ oih o off awt Y =+ g W1
¥ frera &, wrohaig ¥, o W 31 T H @ A q@ g @ e ) v

i vwar A=A W, A0 F9E 9% 91

e WA faerR Wit (I qeEl T @) - gunafa s, sred S waa
e o Tk Tt I8t SRR =4 F R, 98 e gare § ol sfifere s ofet o
g PR e T 2 ve R e o e ), 7 T
qeree F 7 ¥ T el Ut faen o & s, e st Y oAl 1 T W
H A B T | g TE e 3% giaw & ¥ fE e &3 1 A w5
TEEH F HE W =4 F) G, wE W gEwd, w8 W i ot v v
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ArhyA fomr awd 1 % gfaw o 3 @ R afs o o Sm W EE, .
TR e 91 | 39 U wits § F9 39 0% ® We- 710 Ty Yolw =ilE ®
FEL =9 I ) qE o |feaai S 39 fag ww uw tmn oft wEo v
fomd syt &) Wi o faa < o9, gedoes w1 fea o &, 39% fAu 2@
TaTR T aAftn wiifmfrd frmms ffmwi =
Fe T w1 F R, 7, v wu 3w F 50 WH A I wed o va w1 399
YR W S 79 F T &, 37 & @ ¥ fven & s d gawie = 9g fava =
=g W ¥ o ST wEvE T o W S W I, st
TR W o 29 2 I viaand 1 of i g9+ fou 9 fy on Tamade @ fom
Tgd @y T R 7 o g 3, i 2 A w3 o' 9 # T sy
sraferTa #=n ¥ 1 37 0 1 foan B o v9r 7% Gey ¥ T w9 o w=at
T AT A 9gN | o T wi TaeE g R Efs S el awmd g
T TR 3w H w1 | Tard FEifEd Ige S st # ugd oved ¥, W aw & w=hel
F q=E H W @A ) st o @ fadraw onm & s 3= TR it w1 Saey
foran & 381 @, “This is fantastic” 3% T Twg v % 70 aw & faumem
7 ot s owt Fferd ¥ w1 ® %) So, quality does not go by building;
quality does not go by teaching and learning materials, as designed by
the Westerners. fegmam &t o191 ww 3fen ®, dwy &) 30 =1 a1 1 =g
T8 ¥ S TR e a2 Ut & I vt ¥ v ae ¥ e A 99 g &, feafen
e ¥ ol 38 9T v 33 * IeE &) v @ faen o Ao 19 8, e
s acas R REm @ em e @ ¥ 5w o &) wad I & foo
TR T g v fegear & saferd st Agsym =Y w4t &) o wrd g A
T A HY g TS g ¥ ) T T €T @ ee) e 8 S = |

SHRIMATI SHABANA AZMI : Sir, my question was that why even
after Parliament had unanimously agreed to spend an additional amount
of Rs. 9,800 crores per annum, only an amount of Rs. 1,200 crores had

been allocated during the year 2002-03, and Rs. 3,500 crores during the
year 2003-047

DR. MURLI MANOHAR JOSHI : That you see as the first tranche of
the Budget. Now, the Revised Estimates are coming up, and we will take
into account other requirements of this country. There is a large amount
o! participation from the public, who are also coming forward. So, you
should not be scared about this fact that only Rs. 3,500 crores have
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been allocated. Yes, that was the provision in the preliminary Budget.
But we are taking up this issue with both, the Planning Commission and
the Ministry of Finance. We are hopeful that the requisite amount will
come forth.

SHRIMATI SHABANA AZMI ; Sir, it has, time and again, been pointed
out that the Mid-day Meal Scheme has acted as a great incentive for
children, particularly the giris in schools. A recent study estimates that
the provision of mid-day meal in schools is associated with 50 per cent
reduction in the proportion of girls from out of schools. Now, in spite of
the Supreme Court’s Judgement, there are several States that continue
not to provide cooked mid-day meals, on the plea that they do not have
adequate funds. The Centre says that it cannot provide any more funds.
So, the person who sufters is the poor child, who is out of the schoot. We
have 64 million tonnes of foodgrains in our granaries, which is being
eaten up by rats, while to provide mid-day meals to ail the children in
schools, it requires only between 2-4 million tonnes of foodgrains. So, my
second supplementary is what efforts is the Government making to
strengthen the administrative capacity and political will, and ensure that
all the States implement the orders of the Supreme Court, and provide
good quality mid-day meals to children?

DR. MURLI MANOHAR JOSHI : Sir, we are taking up this issue
with the State Governments, almost every month. We are advising them,
and sometimes even pressing them, and helping them in all ways. |
would be very happy to inform this House, once again, that we are
involving every community, in this case. There is an experiment by the
ISKCON, which is now, feeding about one lakh students, of the schools.
There are various other institutions also, which have come forward. Now,
the result has been that the State of Tamil Nadu, which was already
introducing this scheme, the State of Gujarat, the State of Andhra
Pradesh, the State of Karnataka, the State of Rajasthan, have come
forward to provide cooked mid-day meals. But it takes time to provide
meals to the children in six lakh schools; and now, more so, after schools
are being opened under the Sarva Shiksha Abhiyan, it needs a lot
infrastructure. Many of the States, like West Bengai, are not in a position
to do it. What can | do about it? We are giving them whatever we can.
Let them come forward with their proposals. Let them strengthen their
own infrastructures. The Centre will not, in any case, be having any
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difficulty to help them. But the point is that this is primarily the responsibitity
of the State Governments. They have to look after it. There will be no
difficulty in providing foodgrains to them. They are not even lifting the
foodgrains that were provided to them.
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*426. [The questioners (Shri R.K. Anand and Jhumuk Lal Bhendia)
were absent. For answer vide page 34—35 infra.)

*427. [The guestioner (DR. Akhtar Hasan Rizvi) was absent. For
answer vide page 35—36 infra.)



